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Of a Commission of Inquiry to find out 
whether the last Lok Sabha poll was 
rigged;

<b) it so, whether they have re-
cently repeated the demand and have 
requested that the same Commission 
be asked to suggest preventive 
measures in this regard; and

(c) if so, whether Government have 
accepted the opposition's demand?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN) (a) No commu-
nication for setting up or a Commission 
of En 1 urv to ei quire whether the last 
Lok Sabha Election was rigged has 
been received

(b) and (c) Do not arise

Pasencer Trains running without 
First Class Bogies

197(1 SHRiP RAJAGOPAL NAIDU 
Will the Minister of RAILWAYS be 
pleased to state

(a) whether most of the passengei 
trains between Katpadi and Tirupati, 
Pakctla and Dharmavaram are run-
ning without first class bogies, and

(b) if so, the reasons therefor?

THE MINISTER OF RAILWAYS 
(PROF MADHU DANDAVATE) (a) 
No

( b )  D o e s  n o t  a r is e

Enquiry about Rigging ol Lok Sabka 
Poll

1977 SHRI R V SWAMINATHAtf 
Will the Muuster of LAW, JUSTICE 

COMPANY AFFAIRS be pleased 
to state

(a) whether the opposition parties 
in India are demanding for setting up
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